61 TEM NO. 63 COURT NO. 10 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Speci al Leave to Appeal (Gvil)
No('s). 15238/ 2011
(From the judgenent and order(s) dated 13/05/2011 in WP
No. 2349/ 2011 of The H GH COURT OF H.P. AT SHI M.A)
ROH T BHO L Petitioner(s)
VERSUS

STATE OF H. P. & ORS. Respondent ( s)
(Wth appl n(s) for inpleadnent as party respondent and prayer
for interimrelief )
Date: 31/10/2011 Thi s Petition was call ed on for heari ng
t oday.
CORAM :

HON BLE MR JUSTICE H. L. DATTU
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD

For Petitioner(s) M. CGaurav Sharma, Adv.
Ms. Sur bhi Mehta, Adv.

For Respondent (s) M. Ajay Digpaul, Adv.
Ms. Arti Bansal, Adv.
For Ms. N. Annapoorani , Adv
M. Ani|l Chandel, Adv.
For M. Abhay Kumar, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Application for inpleadnent is allowed.
Meno of parties be filed within four weeks.
Call after four weeks.

(G V. Ranana) (Veena Kher a)
Court Master Court Master



